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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.08.2016

NAME OF THE COMPANY: Smt. Rajni Gupta & Ors.
Vs,
M/s. Sunair Hotels Pvt. Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the

Companies Act 2013,
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Order

The delay of five days in filing the rejoinder is condoned as sufficient reasons
have been shown.

2. The application (i.e. CA 65/PB/2016) is disposed of.
To come up for arguments on 15.9.2016. il ’W

(CHIEF JUSTICE M.M, KUMAR)
PRESIDENT

(5.K. MOHAPRTRA)
MEMBER.(T)

12" August, 2016
(P.K. Sud)



